FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

WATERFRONT BUILDCON LLP OPERATING IN REALESTATE BUSINESS AT
THANE, MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor WATERFRONT BUILDCON LLP
along with PAN & CIN/ LLP No. | PAN: AACFW0721G LLPIN: AAB-3911
2. | Address of the registered office 7™M FLOOR, SUN PLAZA, HARI OM
NAGAR OFF EASTERN EXPRESS
HIGHWAY, MULUND (EAST),
MUMBAI, Maharashtra, India, 400081
3. URL of website NA
4, Details of place where majority of | Kasarvadavali, Ghodbunder Road, Thane,
fixed assets are located (Near Kasarvadavali Naka) Mumbai-
400615
5. Installed capacity of main Not applicable as the Corporate Debtor is
products/ services engaged into the business of building
construction and developing real estate
Projects.
6. Quantity and value of main As per Financial Year 2022-23
products/ services sold in last No Sale in FY 2022-23
financial year
7. Number of employees/ workmen | NA
8. Further details including last A. Mail at cirpwaterfrontllp@gmail.com
available financial statements B. List of Creditors are available at website
(with schedules) of two years, of IBBI at
lists of creditors are available at https://ibbi.gov.in/en/claims/front-claim-
URL: details/15984
9. Eligibility for resolution Details can be sought by emailing on
applicants under section 25(2)(h) | Cirpwaterfrontlip@gmail.com
of the Code is available at URL:
10. | Last date for receipt of expression | 8" May 2024
of interest
11. | Date of issue of provisional list of | 18" May 2024
prospective resolution applicants
12. | Last date for submission of 23" May 2024
objections to provisional list
13. | Date of issue of final list of 2" June 2024
prospective resolution applicants
14. | Date of issue of information 7" June 2024
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants



mailto:cirpwaterfrontllp@gmail.com
https://ibbi.gov.in/en/claims/front-claim-details/15984
https://ibbi.gov.in/en/claims/front-claim-details/15984
mailto:cirpwaterfrontllp@gmail.com

15. | Last date for submission of 7" July 2024
resolution plans
16. | Process email id to submit cirpwaterfrontllp@gmail.com

Expression of Interest

Pawan Madhav Shetty

Pawan Madhav y&r sone > P

Date: 2024.04.22 14:36:33
Shetty +05'30'

Deemed Resolution Professional
In Matter Of Waterfront Buildcon LLP
Mem. No.: IBBI/TPA-001/1P-P02606/2021-22/14001

IBBI Registered Address: G1002 The Metropolitan Chinchwadgaon Pune 411033,
Link Road ,Near Darshan Hall, Elpro Compound ,Pune, Maharashtra, 411033

Date: 22/04/2024
Place: Pune
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Self vision centre at Ruia college

The Dr. Kishore Manilal Shah
Self Vision Centre by Sauradip
Chemical Industries was
recently inaugurated at Ram-
narain Ruia Autonomous Col-

managing director, Godrej
Industries,was chief guestand
Sandeep Kokane, executive
vice president, R&D, JSW
Paints,was a guest of honour.

lege. Nadir Godrej,chairman & —FE BUREAU

RASOI LIMITED
CIN: U25190WB1905PLC001594
Registered Office: ‘Rasoi Court’ 20, Sir R N Mukherjee Road, Kolkata — 700001

Tel.: (033) 2248 0114, E-mail: secdept@rasoigroup.in Website: www.rasoigroup.in

NOTICE
Transfer of Equity Shares of the Company to Investor Education and Protection Fund (IEPF)

Shareholders of the Company are hereby informed that pursuant to the
provisions of Investor Education and Protection Fund Authority (Accounting,
Audit, Transfer and Refund) Rules, 2016 (“the Rules”), as amended, the
Dividends declared for the financial year 2016-2017, which remained unclaimed
for a period of seven years are due to be credited to IEPF on October 26, 2024.
The corresponding shares on which dividend was unclaimed for seven
consecutive years will also be transferred as per the procedure set out in the
Rules.

In compliance with the Rules, the Company has sent individual notices to all the
concerned shareholders whose equity share(s) are liable to be transferred to the
IEPF Authority under the said Rules for taking appropriate action. The Company
has also uploaded the full details of such shareholders on its website
Www.rasoigroup.in

In this connection, please note the following;

(a) In case you hold shares in physical form: Duplicate share certificate(s) will
be issued and transferred to IEPF. The original share certificate(s) which stand
registered in your name(s) and held by you, will stand automatically cancelled.

(b) In case you hold shares in electronic form: Your demat account will be
debited for the shares liable for transfer to the IEPF.

In case no claim is received from the shareholders within the prescribed time
period, the Company shall, with a view to comply with the requirements of the said
Rules, transfer the share(s) to the demat account of the IEPF Authority within the
prescribed due date as per the procedure set outin the Rules.

Shareholders may note that the unclaimed dividend amount and corresponding
shares transferred to the IEPF Authority including all benefits accruing on such
shares, if any, can be claimed back from the IEPF Authority by making an
application in the prescribed form IEPF-5 online and sending the physical copy of
the requisite documents enumerated in the form IEPF-5, to the Nodal Officer of
the Company. Please note that no claim shall lie against the Company in respect
of unclaimed dividend amount on such shares and equity shares so transferred.

For any queries on the above matter, shareholders are requested to contact the
Company’s Registrar and Share Transfer Agents, M/s. C B Management
Services (P) Limited, Unit: Rasoi Ltd, P— 22, Bondel Road, Kolkata — 700019
Phone no: 033-40116700/22806692/22823643. E-mail: ta@cbmsl.com

For Rasoi Limited

Sd/-

Naresh Patangi

Executive Director, CS & Compliance Officer
DIN: 05244530 & Membership No: FCS 8112

Place: Kolkata
Date: 22 April, 2024

India ranks fourth in global military spending

Global military
expenditure grew

7% to $2.43 trn

in 2023, data shows

AGENCIES
Stockholm, April 22

INDIAWAS THE fourth largest
military spender globally in
2023,aleading conflict think-
tank said on Monday.At $83.6
billion, the country’s military
expenditure was 4.2% higher
thanin 2022.At $83.6 billion,
the country’s military expen-
diturewas 4.2% higherthanin

The top 15 spenders account for over
80% of world military expenditure in 2023

us 37
China | 12
Russia [l 4.5

India | 3.4
S Arabia e 3.1
UKm31
Germany [l 2.7 '
Ukraine [l 2.7
France [ 2.5
Japan 2.1
S Korea |l 2
Italy | 1.5
Australia 1.3
Poland 1.3
Israel 1.1
Others 1.9

The United States remained the
biggest spender globally with
37% share of the World total

2022.

expenditure grew 7%to $2.43

IAY.

TRUCAP FINANCE LIMITED

(Formerly known as Dhanvarsha Finvest Lid)
Registered Office: 3rd Floor, & Wing, D.J. House, Oid Nagardas Road,
Andheri (East), Mumbai - 400069, Maharashtra,

GST No: 2TAAACDY88T01ZC
Corporate Identity Number; L24231MH1994PLC334457

This i5 to inform the Public that Auction of pledged Gold Ormaments will be conduciad
by TruCap Finance Limited (Formerdy known as Dhanvarsha Finvest Lid) on
26th April 2024 at Thane at 11:00A.M.

Branch address: TruGap Finance Limited (Formerly known as Dhanvarsha Finvest Ltd)
shop No. 18, B-Wing, Devi Darshan CHSL, Bhavani Chowk, Temblinaka, Thans-West,
Thane - 400 601

The Gold Drmaments to be aectioned beleng to Loan Accounts of our varous
Customers who have failed to pay their dues. Our notices of auction have been duby
tssLed to thase borrowers.

The Gold Drmaments to ba auctioned belong to Dverdue Loan Accounts of our various
Customers mentioned below with branch name.

Dombivali Branch: GLOCOOOOO161174,GLOGOO0OND1 65818, GIOOOOONOMG1T BE0,
GLODOOO0D0EEE48, GLOROOGO00T 5924, GLOMDOM00T 09603, GICO0R00MHIGHE5T,
GLODOOD00060EE1,GLODOOONOGE2256, GLONDO000NES248, GIG000000113147,
GLODOOOOO145659,GLO000000DT53729 GLODODDDD1 08629 (Shivalik-
102742513756),GLO00O0000098348{5hivalik-102T42513576),
GION0000D1 68511 (Shivalik-102742515535), GLODOGOONO0OEG61E,
GI0D00000086E25.GLODDOD000B0245, GLOODOOODT 42853 GLODQDOOGT 35891,
GIODN0O00T140857, GLODOOCDO 111003, GLOOO0DD0064664 GLOGOOODO0ST412
(Shivalik-102742513535) GLO000O00090449, GLODODODODB2565,
GIOOODOO0091458(Shivalik-102742513236),GLO000D000T0GT 5T {Shivalik-
102742513726), GLOO0O0OD0N 28333, GLOODDOODT 01768, GLODOOOOD 133126,
GICOO00001 05436.

Malad Branch: GLODDDODO0153689 GLOOOOOONT 54703, GIODOD0DO 155051,
GLODDOOO0156457,GLOD000000E3T42,GLOOO0000083818, GI0000000086598,
GLODOOOD0OS3842 GLOCDOM001 43718, GLOOOCO001 7001 1, GI0G000001 71656
(Shivalik-102742515677).GLO000000T 71097 (Shivalik-102742515691),
GLOODODODT 72027 (Shivallk-102742515702), GLODODO001 71846 {Shivalik-
102742515711).GLOOOOOOOT7E237,.GLOOOOOODTTE21B(Shivalik-
102742515966), GLO0O0DO00OT 84149, GLODODOOO1 00027, GLODDOOOO101473,
GIO00Q000T 7687 1.GLOODOMD0T1 68398, GLOODO000T68843, GLODOODODTI 6AT1 2,
GIO000000169230, GLADDOOO0T 70527, GLODOODOOT FOR0T, GLADODOOOT 71549,
GIO00000017 1809, GLOOOODD0 71500, GLO00D00NT 72746, GLOOOOOON1 76558,
GlOODDODO176641, GLODDODDD1 76630,GLOO00000T 767 79,GI00000001 76722,
GIF0000001 76R68.

Mira Road Branch: GLOOOODOODE0D32 GLOOODOODT 16489,G0000000117310,
GLODDOO0D117335,GLOM00000T 17348, GLO0D0DD0DES582, GIODOD0D0D096951,
GLODDOO0DO162538,GLOMOOONO0ES9TE, GLONDOON0T 40643, 6000000143628,
GLOGOO000080756,GLOMDOG00T 55634 GLODDODDOT 55584, GIG0Q000D09307E,
GLOODOOOD1 01280, GLOMOOM00T (2184, GLOGNOR00101 702, GIO0000001 04401,
GLOGODO0DT 05485, GLOXIOG00T 04058, GLOMDOMOT 66245, GICOO0000T 55296,
GLOODODDO166958, GLOOGOD001 60051 GI000000011 7287

Thane Branch: GLOOOQODOOTE135.GLOOOOOO0T3507S,.GI0000000146845,
GLODODODO147949 GLOBOOO001 52946, GLODDOO001 59029, GI000000007 2909,
GLOGOOONO1 67844, GLOMOOOOO0G1 920, GLOMDOONONEE461, GIG000000T 12247,
GLOODOG001 137 35,6LOG0N0001 32436, GLOCDO000T 37458, GI00000001 38775,
GLODOOD0O142961,GLOBO0OONOCEE413, GLONO0000E0502, GIO00G0000T 2433,
GLODODOOOO 3152, GLODD0000a2504, GLOOOGOO00T Y7 65,GI0CR000001 14278
(Shivallk-102742513852) GLODO0OOOI 27 456({Shivallk-102742514198),
GLOODOO0DGE527 3, GLODOOCNO0REZ 38, GLOCNODD01 40501, GIOO000D01 35781,
GLOODOODD0145251. GLOGOOM001 40677, GLODDODDOOT3T 32, GIO0Q000D090539,
GLOODOOOOOEE1T1,GLOMOOM00 103832, GLOCNODOON9T07TE, GIONO00D0T6I6ET,
GLOODOODD0G9434, GLOMOOMDDT 53956, GLODDODD0ODGSST 8, GIODO000D094567,
GLODDOO0DOT0099.GLOMOOR00T 30270, GLOMNOM000TIT 12 GIO0000000TITTO,
GLOGID00007 4976, GLOMOGOD0T 5216, GLODDOOD00Y 5250, GIG0000001 32740,
GLODOOOOOOS 7070, GLOMOOONO0T 8565, GLOMOONO00TA1 29, GIC000000105207,
GLOGODO0DT 02122, GLORDOG00T 02503, GLOGDOIDOT025717, GIC0000001 02541,
GLODOOONO1 025368, GLOGOODNOT 02696, GLODOONO207 491, GIO000000209162,
GIR000O000Ea0ET

Vasai Branch: GLOOCOOOOOBS928,GLODDODDOOTSS444 GIOO000000E8275,
GLOODOOODOY2018,GLOMCOC000941 75, GLOMNON001 77158, GIO0000001 75391,
GLOODOOOOT 81194, GLOGOOGODT 57706, GLOCDO000T 49875, GI0000000099992,
GLOODOO0D1 30826, GLOGOOOODT 64449 GLOCDODOOT 57883, GIO0O0OOGOESAEZ,
GLODODOD0T 63497, GLOMOM0D1 46994, GLOMIOMNO2 10931, GIGI000001 23076,
GI000000D0154783.

For more details, please contact TreCap Finance Limited (Formery known as
Dhanvarsha Finvest Lid)

Contact Person: Vinod Maskar

Contact Number(s): 9870424107

TruCap Finance Limited (Formerly known as Dhanvarsha Finvest Lid) reserves the
rigtel o alter the mumber of accownts o De auckoned &/ postpons | cancel e auchiomn
withawt any prior nolice. )

TruCap Finance Limited
(Formerly known as Dhanvarsha Finvest Ltd)

PUBLIC NOTICE

trillion in 2023, the steepest
annual rise since 2009 as
international peace and secu-

Meanwhile, global military

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
WATERFRONT BUILDCON LLP
OPEHATING IN REAL ESTATE BUSINESS AT THANE, MUMEBAI

{ Unibeer sub-regukation (1) of repulation 364 af the
Insotvency and Bankruplcy Board of Indla
{Intpdvency Resalution Process far Corporate Persans | Regulations, 2016)

: _RELEVANT PARTICULARS
Mame al the corporate debhior WAEFERFRONT BLALDCOM LLP
| along with PAN & CIN / LLP Mg, | PAN: SACFWOTZIG  LLPING ARE-3911
2| Adiciresss of the rl-.-_'_l.‘ﬂ{."l: d office TTH FLOOR, SUN PLAZA, HARL OM MAGAR DFF
EASTERN EMPRESS HIGEHWWAY, MULLND [EAST)
| | MUMBES, Maharashi, s, 20005]
3. “lIRI -:.-F e |:E’il|i."' | B
4, | Details af |'|Iau* where i |:*:-:*1'|[-.l of fiked I";..’I"\-'.-|r'-.'|l.|?‘|'|.'.1|l Ghadburder Road, Thare.
| EEsels s cated | [Mear Hasarvadavah Meka) Mumbai- 400815
2. | Insiatied cagacity |'El| main producis S Mot applicalles g T El:-::".::lral_t‘: Deblar s
SErylces emgaged o the bisiness of buiking
corstiuction and deseloping resl esiate
Prajects,
G, | Quantily and value of main producis /| As per Fnancial Year 202223
| HErvices sold 85 linencial vear | MorSalke in FY 202223

:'" | M b ot lEl'l'u.:ll’.l!'-.-"I'-_-ﬂa Fvaelmen | hl.l". ; fkrih 7 :

B, | Furthesr getails incuding 851 pwailable | A, Mad a1 cirpwatermoniigs pnail.oom
inancial stelements (with schietues) | B Ustof Creditors are avaitaile at website of
of Two vears, lisis of crediors are IE8I at htpe:/ S 0bi e e ciaims Trant-

| emilable st URL: | tlaim-dalase,] 5964

2. | Eligikility Tor resohaian applicans Details can be sought By emailing on
undal saction 252N hk &l the Coda = cirpater ntipEEgmail. com

| ewailable st URL:

10.] Last date for I'-EL"‘"‘HHE of E'H'IIE':&II:"

| of interest

11 Date of msue of proviEional liet-ol
|.'ll'l.'|5-|'.'lE""“tI'-.: resalution -E,,..l'.'l"E'EI'II'_-l

1Z] Last date for SUDMIESN of obechons

| 13 provisional kst

13.) Dete of Esue of fingl liat of |:lI'-:IE-|'.'IEE|ZI".'E

| resoiution spglicants

144 Date of msue ol intonmetsan
MEMarareEam, evalEation matrs &nd

I request far rasaluts=an plans o
_| prospective resolution applicants
15/ Last date for submissesn af
| resoiution plans.
16. Process email id to subpit ECQI

| Btr gy 2024
| 15th May 2024
| 23ed By 2024

2nd June 2024

[ Tth June 2028

| Tth July 2024

. cirpwaierfrontipagmall.cam

Pawan hMadhay Shatty

Beamad Resotution Professional

| ke O Waterfront Buildéon LLP

Mem. No.: IBELIPA-00LAPFO2806/ 2021-22/ 14001

IBB| Registered Address: G002 The Metropoditan Chinchwisdgaon Pune 411033, Link

Flaca: Pure

BANK OF BARODA, MOHONE BRANCH,

B 1
YSAICON" BUILDING, AMBINALI SHAHAD ROAD,

Aoad Mear Darshan Hall, Elpre Compourd Fune, Maharashira, 411033

E.:m‘k of ﬂﬂmﬁﬂ MOHONE, 421102,
Email VMIMOHOGBANKOFEAORDA.COM
HﬂﬂﬂE TO BORROWER

Diate: 22,/04,2024
(UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)
Crate: 01,03 2024
Place: Mohona,
To
Mr. Nizamuddin Mohammad Farooq Siddigui,
&l Mr.Mohammad Faroog Siddiqul
Room Mo-A202, Bilsl Park, Almas Colony Road, Opp Shal'ﬂll'l"ﬂpﬂl'tl'ﬂﬂl'ﬂ Kausa Mumbra,
Thane Destrict, Maharashira-400612 Sy ..Bofrower
MES. Mahida Mizamuddin Siddiqui
Wio: Mr Nizamuddin Siddiqui
Room Mo-&202 Bifal Park, &mas Colony Road, Opp ShamimApartment, Kausa Mumbra,
Thane Dastrict, Maharashira 400612 i o CO-DOrroOwWer
Dear SirMadam
Re: Credit facilities with our Mohone Branch.
1.We refer o our letter Mo MUMRACPC-IRZ-1405/AGM/DRS!13487/1483/2017-13
dated 31012018 conveying sanclion of cradi facility and the larms of sanction,
Pursuant to the above sanction you have avaded and staried utilizng the credit facilibes
afler providing security for the same, a5 herainafler slated. The present cutslanding in
creditfacility accounis and the securnty interests created for such Eability are as under:

MNatura and type Lirmit Rates of | Ofs as.on 11.11,2023
of facility Intarast | finclushe of interast

up o 11.11.2023)

brief descnption
of securitias

Tarm Loan 0.40%

[ Unéan Hama)

R, 30,00.600.00 Rs 274533633 |Equitable marigage of
resifantial Bzl Mo, 202 on
admaazuning with an axient of
663 s on second floor "A”
wingin "BEal Park CHS Lid" on
Almas Calony Raad, Opposde
Sharnirn Apartment, Kauga'in
Mumbira Dist, Thane 400612
Uisf. Thana & no. 140, Hissa
Mo, 3 ofvillage Kausa:

Flat Boundaries:

Egst

Wl

Morth;

South:

Tatal property boundanes:
Erslt Aman Building
Wesl Almas Colony Road
Marth: Shamim Agarimen
South: Hajra Mansion

Rs.27 45,138.33
{Rupeas Twenty
seven Lakhs Forty
Frva Thowsand Thres
Hundred. Thirly Six
and Thirly Three
palsad an !5' | B
unapplied indarest
and other cherges if
any hll the date of
raalization

Re.30,00,000.00
| Rupees Thirty
Lakhsanly)

Talal=

2In the latter of acknowledgemeant of debl datad 31-01-2018 you have acknowladged
your hiability to the Bank fo the une of Bs 30,00,000/-Rupees Thirly Lakhs only}, The
oulstanding stated above inchude further drawings and inferast up to 0203, 2024,

2.As you are aware, you have committed defaults in payment of inferest on abova
Inansioutstanding for the quarier ended 31,12 2023, You have also defaulted i payment
ofivterast of Loan Afc which hava fallan due for payment on 29,12 2023 and thereaftas,

4. Consequent upon the defaults commatted by wou, your Home Loan - &ccount has been
classified as non-performing assel on 28.02 2024 inaccordance with tha Reserve Bank
of India directives and quidelines. In spite of our repeated requesis and demands you
have nal repaid the overdue amount including intarest therean,

& Having regard o yourinability to meet your liabilities in respect of the credit facidies duly
secured by varous secunties mentioned in para 1 above, and dassfication of your
account 35 a non-parforming assat, we hareby give you notice under sub-section (2) of
secdion 13 of the Secunifization and Reconstructon of Financial Assels and Enforcement
of Security Infarest Act, 2002, and call wpon you to pay in full and discharge your liabilites
to the Bank agoregating Fs.27.45,336.33 | Rupees Twenly Seven Lakhs Forly Five
Thousand Three Hundred Thirly Six and Thirty Three paisa only) + unapplied interesl
and other charges if any fill the date of realizafion as stated in pasa 1 above, within 60
days from the date of this notice, We further give you notice that failing payment of the
above amount with interest il the- date of payrent, we shall be free to exercise all orany
of the rights under sub-section [4) of sechon 13 of the said Act, which please note,

&.Please note that, interestwill conlines 1o accrue at the rales specified In para 1 above for
each credit faciity undl paymentin full,

7 .\We invite your atiention to sub-section 13 of Section 13 of the said Act in terms of which
youkare barred from bransteming any of the secured azsels referred toin para 1 above by way of
sale, Iease or otherwise (other than in the ordnany course of business), withaut oblaining our
priorwritten consent. We may add that non-comsplian ce with the above provision containead
insection 13{13) of the said Act, is an offence punishable under saction 29 of the Act

8. We further invila your aftention 1o sub sacton (8) of saction 13 .of tha said Act in terms of
which you may redeem the secured assels, if the amount of dues fogether with all costs,
eharges and expensas incurred by the Bank is tendarad by you, al any time before the
date of publication of notice for public suctionfinvifing quotations'tenderprivate fraaty.
Please note that after pubSication of the nofice as abave, your right to redeem the
seturad assels will not be available.

9 Please note that this demand notice is without prejudice toand shall not be construed as
waiver af any other rights or remedies which we may have, including withoul mitation,

the mght to make further demands in respect of sums owing tous. sl
Authorised Officer
Bank of Baroda

financialexp.epaptin

| tions

rity deteriorated.
Asperthe Stockholm Inter-
national Peace Research Insti-

tute (SIPRI) report, the 10
largest spenders in 2023, led
bythe United States,Chinaand
Russia, all increased their mil-
itary spending.

Nan Tian, seniorresearcher
at SIPRI's Military Expenditure
and Arms Production Pro-
gramme, said: "States are pri-
oritising military strength but
they risk an action-reaction
spiral in the increasingly
volatile geopolitical and secu-
ritylandscape.”

SIPRI said Russia raised
spending by 249% to an esti-
mated $109 billion. Ukraine
increased spending by 51% to
$65 billion and received at
least $35 billion in militaryaid
from other countries.

"Combined, this aid and
Ukraine's military spending

Most European NATO
members had boosted
such spending. The US
raised it by 2% to $916

billion, representing

around two-thirds of total
NATO military spending
|

were equivalent to about 91%
of Russian spending,” the
think-tank said.

It said NATO member
countries'spending totalled
55% of the world's expendi-
ture. "For European NATO
states, the past twoyears of war
in Ukraine have fundamen-
tally changed the security out-
look,"SIPRI researcher Lorenzo
Scarazzato said.

KEJRIWAL'S APPLICATION TO COURT

AlIMS docs to decide
if CM needs insulin
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Delhi minister Atishi along with AAP supporters with vials of 'insulin’ during a rally outside

the Tihar jail on Sunday

NIRBHAY THAKUR
New Delhi, April 22

REJECTING DELHI CHIEF
Minister Arvind Kejriwal’s
plea seeking daily consulta-
with his doctor
throughvideo conferencing,
Special Judge Kaveri Baweja
Monday directed the Tihar
jail authorities to constitute
amedical board composed of
doctors from AIIMS which
will decide whether he needs
insulin or not.

The Chief Minister has
been lodged in Tihar Jail since
April 1, following his arrest in
the Delhi excise policy case by
the Enforcement Directorate
(ED) on March 21.

The court was hearing an
application moved by the CM

| to allow him to have insulin
Seuurit!,r agreement with | |

inside the jail owing to his
diabetic condition. Kejriwal

' had also requested online

consultation with a private
doctor every day for 15 min-
utes in the presence of his
wife, Sunita Kejriwal.

The Court Monday said
home-cooked food can be
provided to Kejriwal but it
must strictly adhere to the
diet chart given by his doctor

Persistent
stock

falls 10%

GEETA NAIR
Pune, April 22

IT COMPANY PERSISTENT
Systems'share price on Mon-
day tumbled 9.7% to
%3,510.60 on the BSE, after
the company guided for flat
Ebit margins in FY25. This
was the biggest single-day
drop in the company's stock
price in the last six years.

The company also
reported a flat Ebit margin of
14.5% during the March
quarter, against a market
expectation of margin
improvement during Q4.
Sunil Sapre, CFO and execu-
tive director, Persistent Sys-
tems, said margin did not
improve because of the deal
ramp-upsin BFSI, healthcare
and a couple of deals in the
software high-tech segment,
which led to a significant
increase in headcount
on site.

"There was an increase in
sub-contracting costs froma
little less than 119% to 149%,
and that was weighing on the
margin improvement plan,"
Sapre said. The company has
guided for a 200-300 basis
points increase in Ebit mar-
gins in the next two to three
years. However, in the near
term, there would be no mar-

| ginimprovement.

on April 1. Jail authorities
were also directed by the
court to ensure there was no
deviation from the medically
prescribed diet. Earlier, the
court had noted certain devi-
ations in the prescribed diet
and home-cooked food eaten
by Kejriwal.

“..the food items provided
as home-cooked food are
quite different from the diet
prescribed by his own doctor
of WHEALTH, Centre for
Excellence in Diabetes and
Weight Management,” noted
Baweja in the order, adding
that mangoes were not men-
tioned in the prescribed diet
either.

The court noted that from
the response of the ED and
jail authorities, it emerged
that the CM had never
requested insulin in Tihar.

At the same time, the court
also pulled up Tihar jail
authorities for allowing food
items that were not part of
Kejriwal’s diet to be sent to
him.“..thiscourtisalsounable
tofathomas towhy the family
of the applicant (Kejriwal) has
been sending various articles
against his medically pre-
scribed dieti.e.mango, sweets,

Raj

PTI

aloo puri etc...,”said the judge.

The ED had on Thursday
alleged that the CM was delib-
erately eating mangoes and
other food items to raise his
blood sugar levels and create
grounds for bail.

In Tihar, Kejriwal’s diet
includes eggs,poha, namkeen,
banana, upma, uttapam, roti,
puri sabji, salad, rajma, rice,
tea, mango, papaya and
sweets,as per the submissions
of the ED.

The CM had on Friday
informed Rouse Avenue Court
that mangoes were sent from
hishome onlythriceafterhewas
arrested by the ED last month.
Besides, Kejriwal said, he had
sugar-free sweets six times.

While his application was
being heard in court, the coun-
sel for thejail authorities sub-
mitted that the CM’s sugar
levelswould drop drasticallyif
he took insulin. He added that
Kejriwal’s sugar levels were
normal on most days.
Recently,ajail official said that
during a 40-minute video
consultation by AIIMS senior
specialists, “neither the issue
of insulin was raised by Kejri-
wal, nor was it suggested by
the doctors.”

"This shiftin threat percep-
tions is reflected in growing
shares of GDP being directed
towards military spending,
with the NATO target of 2%
increasingly being seen as a
baseline rather than a thresh-
old toreach.”

NATO member states are
expected to set aside at least
29% of gross domestic product
fordefence expenditurebythe
alliance.

SIPRI said most European
NATO members had boosted
such spending. The US raised
it by 2% to $916 billion, rep-
resenting around two-thirds
of total NATO military spend-
ing. The percentage changes
are expressed in real terms, in
constant 2022 prices, SIPRI
added.

‘Tihar
authorities
lying under
political
pressure’

DELHI CHIEF MINISTER
Arvind Kejriwal on Monday
wrote to Tihar Jail authorities
alleging that he was not being
administered insulin despite
flagging his peaking sugarlev-
els, AAP sources said. He
accused the prison authorities
of lying over the issue under
“political pressure”.

AAP supremo Kejriwal,who
is suffering from diabetes, has
been in Tihar jail since April 1
after being arrested by the
Enforcement Directorate in
connection with a money
laundering case in the now-
scrapped Delhi liquor policy.

Referring to newspaper
reports, the AAP national con-
venor wrote he was “pained”
that the prisonauthorities had
made “false and misleading
statements” regarding his
health. He alleged these
included his flagging his con-
cernregarding theadministra-
tion of insulin as well as doc-
tors from AIIMS assuring him
that therewas“no serious con-
cern”regarding his health.

“Statement No.1:‘Theissue
of insulin was never raised by
Kejriwal’.. This is false.I have
raised the issue of insulin for
10 days, every day, multiple
times.I showed my high sugar
levels to every doctor who
came to see me.Ishowed them
that there were three peaks in
the sugar level every day —
between 250-320,” Kejriwal
wrote. “I also showed them
that my fasting sugarlevel was
in the range of 160-200.
Almost every day, I demanded
insulin. Then how could you
make such a statement that I
never raised the issue?” he
asked. Challenging the jail
authorities’ statement to the
effect that AIIMS doctors had,
during a 40-minute telecon-
sultation with him, assured
him that there is “no serious
concern”, Kejriwal stated. ENS

nath lauds ‘iron-clad’

will of soldiers in Siachen

SIACHEN IS INDIA'S capital of
“courage, grit and determina-
tion”,Defence Minister Rajnath
Singh said on Monday after car-
rying out an on-the-ground
review of the security situation
at the world’s highest snow-
clad battlefield.

Addressing soldiers at a for-
ward post at an altitude of
15,100 ft, Singh lauded the
“iron-clad” will of the Indian
Army soldiers deployed in the
icy cold glacier and said that
their bravery will forever be an
inspiration for future genera-
tions.

The defence minister
described Siachen as a symbol
of India's sovereignty and
determination.He said thatjust
as Delhi is India's national cap-
ital, Mumbai is the financial
capital and Bengaluru is the
technology capital, Siachen is
the “capital of courage, gritand
determination”.

The Siachen glacier in the
Karakoram range is known as
the highest militarised zonein
the world where the soldiers
have to battle frostbite and
high winds.

Singh’svisit to Siachen came
over a week after the Indian
Army marked the 40th year of
its presence in the strategically
keyregion following the ‘Oper-
ation Meghdoot’.

The defence minister

Defence Minister Rajnath Singh during a visit to Siachen
Base Camp in Ladakh on Monday. PTI

described the operation,which
was launched by the Indian
Army in Siachen on April 13,
1984,asagolden chapterofthe
country’s military history.

“The success of Operation
Meghdoot is a matter of pride
forall of us,” he said.

The defence minister was
accompanied by Chief of the
Army Staff Gen Manoj Pande;
General Officer Commanding-
in-Chief of Northern Com-
mand Lt Gen M V Suchindra

Kumar and General Officer
Commanding of 14 Corps Lt
Gen Rashim Bali.

In his remarks, Singh
lauded the soldiers forwalking
on the virtuous path of pro-
tecting the motherland with
valour and determination in
extreme conditions. “We are
leading a peaceful life as we
have an assurance that our
brave soldiers stand steadfast
at the borders,” he said.

—PTI
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